
IN THE CENTRAL ADMINISTRATIVE, TRIBUNAL HYDtABAD BENCH 

AT FFIDERAB/iD 

O.A.No,554/94 	 Date of Order: 8.9.97 

o t4flT.tI't'-' - 

Southern Area Rly.Station 
Lj.cenced Portors Union, 
Eluru, 1t4.G.Dist., Rep, by 
N.Appala Naidu 

B.Bangarayya 

AND 
- --rr -J 

Chairman, Rly. Board, New Delhi. 

2. The GeneraL Manager, S.C.Rjy., 
Rail nilayam, Secunderabad. 

The Divisional Railway Manager, 
S.C.Rly., Vijayawada. 

Regional Labour Commissioner, 
Cpp 	a àav&ffiTh.êmp le, 
Vidyanagar, Hyderabad. 

Applicant;, 

Respondents. 

Counsel for the Applicants 
	 Sr, jc. K.Chakravarthy 

qounsel for the Fespondents 
	 Mr,V.Rajeswara Rao for 

Mr,N .V.Ramana 

CORPM: 

HON 'StE SHR I R.IU4NGARAJAN : MEMBER (ADMN,) 

HON'312 SHRI B.S. JAX PARAMESHNAR : NSiBER (JUDL,) 

A urai. order as per Hon'ble Shri R.Rangarajan, t"ember (Admn,) X 

Heard Mr. JC.K.Chakravarthy, learned counsel for the 

applicant and Mr,V.Rajeswara Rao for Mr,N.V.Ramana, learned 

standing counsel for the respondents. 



This GA is filed praying for a direction to the 
(cc 

respondents esPeciallYLR_3 not to deviate the 013 procedure 

of maintaining muster roll in accordance with the Act, to 

maintain the same and pay the wages to tltie petitioners in full 

as per man hours has been done till October 1993. 

The learned counsel for the applicant now submits that 

a similar case is pending in the High Court of Andhra Pradesh 

and that he will take further action after the disposal of that 
- 

caSe filed in-Atc High Court. Subject to the above he prays 
that this OA may be disposed of as withdrawn. 

In view of the above suiDmission of the learned counsel 

for the applicant the GA is disposed of as withdrawn with liberty 

as above. No costs. 

iter (Judl.) Member (?thrn.) 

Dated; 8th Septeer, 1997 

Dictated in Open Court ) 

N 
sd 



:3: 

0k1.554/94 

i; The Chairman, Railway, Board, New DAihi. 

The General Manager, SQuth Central Railay, 
Rail Nilayamq Secunderabad. 

The Divisional Railway Nanager, South Central 
Railway, Vijayawada. 

4: The,Rsgional Labour Commissioner, Csntral,ATT eampus, 
Opp;Shivam Temple, Vidyanagar, Kyderabad. 

50 One copy to Mr.K.K.chakravarthy, Advocate, CAT, Hyd. 

6. One copy to Mr.zRa*n&zaxRaa; N.V.Ramana, Addl.CGSC., 
CAT., Hyd. 

7, One copy to D.R.(A), CAT., Hyd. 

8. One duplicate copy:. 
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THE HDN'SLE SHRI R.RANCARAJAN: M() 

AND 

THE HON'BLE SHPT n c 

and Interim. directj 

Ri1od 	 •: - 

Diàp-osed of with directions 

Ol's issed : 	
•: 

fliom\na as 1aLtnaxarn  

- 	

Pisa\ed for default 

No ordor\s to cost-a, 
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- 	 II Court. 
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